
CENTRAL A)MINIS11ATIVE TRIBUNAL 
ERNAKULAM BENCH 

O.A.'364/93 

Wednesday, the.tenth day of November, 1993 

MR • N • DHARDN N MBER (J1J31C IiX.) 

• 	 MR. S. KASIPANDIAN MEMBER (ADMINISTRATIVE) 

P. GuruSarny 
Permanent Way Inspector/CTR 
Southern Railway,CoimbatOre North 

BY M. ?. Sivan pjllai 

vs. 

Union of India through the 
General Manager, Southern Railway 
.Madras-3 

The Chief Personnel Officer, 
Southern Railway.Nadras-3. 

3., The Chief Track Engineer 
Southern Railway.lvladraS_3 

4. The Sr. Divisional Engineer/ 
Central, Southern Railway,'alghat 

By jr. Thom1s MtheW Nellirnoottil 	- 

I 	 .ORDEP 

Appi icant 

Respondents 

F' 

Mr.N.Dharmadan 	.... . 	... 	.., 

The . leaed cosel ,fqr respondens smitted 

that the reliefs claimed in the original app1icatipn has 

alzeady. been granted ,to the applcan•t. nd the order is produced 

along..with...th. reply.. The learned counsel for3pplicant is 

satisfied with the order and hesubmitted.thtthe.origiflal 

applicat i6p can be closed. Accordingly, we close the original 

applicatián. 

(S ..' KASIPANDIAN) . 	 . 	 (N. DMARVDAN) 
MEM2ER (ADMINISTRATIVE) 	 . 	 MBR(JTJj)IC&L) 

kmn 


